NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH

NEW DELHI
C.P NO. 22015
CANO.
CORAM: PRESENT: CHIEF JUSTICE M. M. KU "IAR

Hon’ble Pre-ident

SIL S. K. MOIIAPA TRA
Hon’bic Memb:r (T)
ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCIT OF 'E
NATIONAL COMPANY LAW TRIBUNAL ON 26.10.2016
NAME OF THE COMPANY: M/s. Deepak Vegpra Pvt. Ltd. & Ors.
Vis.

Shree Hari Agro Industries Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 247/250

S.NO. NAME DESIGNATION REPRESENTATION SIGNATL RIS
[ M’Y']Pmtsk /S;.«\Q/L A&’vo@}t QEQ,DOV\Q!C"L”"
Qe M ¢ / / A f_“‘_l.’i&o‘j
S. cum":rnl,i‘jp: {)u, l@aj u u -
3 Nawedoe Noven Stawo, LRNGE
ey Neeke  NMalwk AN } \7,
Order

One last opportunity is granted to file the rejoinder. Let the rejoinder now be
filed within one week with a copy in advance to the counsel opposite.

Interim orders to continue.

List for further consideration on 10.11.2016.
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